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SHRI BHUPESH GUPTA: I do not
know what my friend say3 now. But I do
not blame him now.

i MR. DEPUTY CHAIRMAN:
Please do not raise these matters.

SHRI BHUPESH GUPTA: But
they should let us know whether
they have held an inquiry into the
serious allegations that I have made
regarding Income-Tax and the be
haviour of the officers of the AJl-
India cadre, that is, the IPS and IAS
officers including the Chief Secretary
on the occasion of the notorious and
disgraceful Shashtipurti. This
Bhashtipurti business should be gone into.
It is a question of public standards. Before
I sit down, Sir., let there be a discussion as
to how the Ministers should observe their
birthdays. I am not bothered about others,
but about the Ministers, the Prime
Minister, the Deputy Prime Ministers, and
about how they should observe their
birthdays. Rules should be laid down.

MR. DEPUTY CHAIRMAN:
Please do not raise this matter now.
SHRI GHOUSE MOHIUDDIN

8HE.KH (Andhra Pradesh): Sir, regarding
this Shashtipurti...
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SHRI GHOUSE MOHIUDDIN SHEiKH

... the other day also, Sir, it was raised. Wg

in the social, or educational or cultural Held
or political field are so popular among the |
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masses that it is the practice among them
to celebarte Shashtipurti and this is
nothing new. (Interruptions) As you
know, Sir, mid as every body knows, the
party to which Dr. Chenna Reddy belongs
has come out with a majority in the
Andhra Pradesh State Legislature and this
is the resu.t of the spontancous wish of
the people. This was the spontano-ous
desire of these peoplo that their leader
should celebrate ttie Shashtipurti cecai.se
he has completed his sixtieth year .
(Interruptions) ..
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SHRI BHUPESH GUPTA: Sir, on a
point of personal explanation . .
(Interruptions).

SHRI GHOUSE  MOHIUDDIN
SHEIKH: The other day aiso » was
alleged and he slid all theso things.
(Interruptions).

MR. DEPUTY CHAIRMAN:

Order, please.

SHRI HARI SHANKAR BHABRAj I
am on a point of order, Sir.

SHRI BHUPESH GUPTA,; Sir, 1 have
not said anything . . . (Interruptions) .

MR. DEPUTY CHAIRMAN:

Please take your seat.

SHRI BHUPESH GUPTA; Sir, I have
rot said anything. I am extremely sorry. .
.. (Interruptions).

MR. DEPUTY CHAIRMAN:
Then this will be endleus. Please take
your seat.

SHRI BHUPESH GUPTA: Sir, I am
told that my friend is a close associate of
Dr. Chenna Reddy.

SHRI GHOUSE  MOHIUDDIN
SHEIKH: Sir, I belong to that party to
which Mr. Chenna Reddy belongs



